'{\ , Central Administrative Tribunal
A Principal Bench .

dated this the _ 8th November, 2001

.R. ADIGE, VICE CHAIRMAN (A)
. VEDAVALLI, MEMBER (J)

O.A, No. 216 of 20600

Krishan Kumar,

~8/0 Snhri Khushal Chand,
. Storeman, 3 T
Office of Dy. Chief Engineer (Const)}/TKJ, .

. . Northern Raiiway, ' S

‘. Tilak Bridge, New Delhi.

- - . o

. Kartair 3ingh, ‘ P
S7o Snri Khushal Chand .. Applicants;
versus

Uriion of India through g < e
the General Manager,

"Northern Railway,

Baroda House, New Delhi.

2. The Chief Administrative Officer (Const),
Northern Railway, Kashmere Gate, :
bDelihi. .. Respondents

O

LA, No., 224 of 2000

s/shri

Jagat Pail Singh,
5/0 Shri Chander Pail Singh

A Suraj Fal,

LT S/0 Shri Dawarika Prasad
o] _Ramesh Chand Singh, ‘ KRR
o - S/0 Shiri Shiv Shanker Singh .. Applicants

Versus
R DA Union of India through
- the General Manageri,
j ] Northern Railiway,

Baroda House, New Deihi.

2. The Chief Administrative Offwcer (COhSt),
e Northern Railway, Kashmere Gate,
Celhi. - Respondents

O.A. NOo, 235 of 2000

i Banwar i i,
5/0 3hia




2.

5/0 Shri Lakhpat Singh .. Applicants

’ 2. Raj Karan Singh,

Veirsus

. Union of India through

“. the General Manager,
Northern -Railway,

Baroda House, New Delhi.

The. Chief Administrative Officer (Const),;!
jNorthern Railway, Kashmere Gate, o
- Respondents_i

‘Nathi Ram,

~8/0'shri Bala Ram ‘ . Appﬁjcahts
Versus . o
1@;'_j:,Uﬁﬁoh of India through

“the General Manager,

Northerin Railway,

‘:Baroda House, New 0elhi.

2. - The Chief administrative Officer (Const),
NO!ther“ R ’way Kashmere Gate,

N Deihi. - .. Respondents

2 X
— T

D.A, No. 254 of 2000

smt’. Sujata vaid,

W/0 Shri Rattan Kumar ...Appljéant i
Versus L e i
1. . Union of India through C
~, - the General Manager, T I
Northern Railway, , R, i
Baroda House, New Delhi. ‘ R :

The Chief Administrative Officer (Const:?-
Northern Raiiway, Kashmere Gate, .- "z
Delhi.. Yo Respondenpg_

i

32 of 2000

)

O.A. NO.

shri Mahipat Singh,
S/o Shri Keshar Singh .. Applicant

Ve"su

o0

1., . Unijoin of India through -
) the General Manager, ‘ -
Northern Railway, .
Baroda House, New Delhi.,

A '1 Officer {Const),
a1 iway, Kasnmere Gate, )
Delhi. , .. Respondents

0.A. No. 242 of 2000 01 S




0.A, No, 338 of

2000

. ‘Applicant

llLL Administrative Officer (Const),
rn Railway, hashmere Gate,; i

0.4. No. 412 of 2000

Versus S
rough
'-.*-‘,
Delhi.

2. The Chief Administrative Officer (Const),
N Northern Railway, hashmere Gate, L
: Delhi. NG S
) 3. The Assistant Englneer, _i ‘
Northern Railway, - R RO o
_ . Panipat. . .o Rglﬁghdents
o ORDER (Oral) '
©. S.R. ADIGE, VvC (A)
Heard both sides. |
: ‘ |
N 2. We are satisfiéd. 
o .Iépplicants in all these five d.A;‘Are"fully coveréd
by CAT, P.B. order dated 16.8.2000 in 0.A. No.
1707/99 P.K. Gandhi & Others Vs. Union of India &
Anr. Nothing has been shown to us to establlsh that
. the aforesaid order dated 16.8. 2000 has been quashed,;

~ set aside, stayed or modified.
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RANTIENS
rf‘w V

, h
- , ’k 5. Under the circumstances these O LAS— ar

I

N
di SDObedQ'W' terms of the aforeoand order dated-

16.8,2;;07 andfthe benef1ta"1uw1rg fhprefrom 3hou1d

be -extended 3to the Dlesen;anD]IFaﬂtb alsu)fi Theac

d1rect1onq -3hou1d be 1mp?emented w1fh1n rhree montha
from thc datc of re ETDt Of a pupy‘uf thWo order. No

costs.

4 tet a copy OF LRIs Of der, be piaced i
each case record.
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© (Dr. A. Vedavalli) U2A (5.R. 'Adfge)
‘ Member (J) : vice Chairman {(A)
%\V |
karthik \ %\“@ch
(H. C. MITTAL)
I'rivate decretary
Crz+) Admimisie tive Tribuaal
o 5 House, Coperpicus Marg
T Pew Deithi-1 10601
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